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(e) if the cloth required is procured 
from the cooperative* also, which of 
the society supplied the largest quan­
tity and its cost; and

(f) the procedure laid down for the 
purchase of the cloth required tor 
sale or export to other countries?

The Deputy Minister in the Ministry 
of Commerce (Shri Shall Qureshi):
(a) Yes, Sir There is a Cooperative 
Socictv of this type, called The All 
India Handloom Fabrics Marketing Co­
operative Society Ltd. Bombay

(b) Turn-ovor in 1965-66 Coopera­
tive year was Rs. 2,31,16,713 00

(c) From shareholders which in­
clude State Apex Weavets Societies; 
Primary Weavers Cooperative Soric- 
tius. Stale Government?’ State Tra­
ding organisations Individual* and 
Arms engaged in handloom industry

(d) Cloth proc'jrrd fmm Coopera­
tives 45'{

Cloth procured from other
sources .. 55r/,

(e) Chenmmnlai Handloom Weavers 
Cooperative Sales & Production Socie­
ty Lt-1, Chrnnimalai

Cost . Rs 4,37,967.00
(I) A statement !■> attach'd

[PIncj'd in Library See No. IiT-176/ 
67]
MS GalrhJ Properties (P) Ltd.. Delhi

255 Shri Hukam Chand K&chha- 
vaiya : Will the Minister of Indus­
trial Development and Company
Affair* be pleased to lefei to the reply 
given to Unstarred Question No. 2606- 
A on the 29th November, 1966 and 
state:

(a) whether any decision has aince 
been given by the High Court of 
Rajasthan in the matter pending 
before them regarding the creditors 
of M/s. Golcha Properties (P) Ltd., 
Delhi; and

(bl if *o, the nature thereof?
Ike Minister of Industrial Develop- 

Huat and Company Affain (Shri FA. 
Akwed): (a) No Sir. The caw 1*

posted for hearing on 4th April, 1987.
(b) Doe* not arise.
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B. G. Railway Lia(  from Nangal t »  
Una

257. Shri Hem Raj: Will the Muns­
ter of Railways be p’ o w d  to n’ aie.

( j )  whether it is a fact that there 
is no broad-gauge railway :me m 
Himachal Piadesh;

(b) whether there was a proposal 
to extend the broad-gauge railway 
line from Nangal to Una;

<c) whether it is a fact that a sur­
vey was also made for the construc­
tion of railway line connecting Nangal 
Head Works with Bea* Dam Head 
Works at Pong; and

(d) if so, the result thereof?

The Minister of Rail way* (Shri 
C M. Foonachi): (a) Ye*. But Xalka 
station and about 3 mile* of B.G. line 
on its approach fall* within Hrmsehal 
Pradesh.

(b) Yes.




